GOVERNMENT OF INDIA
MINISTRY OF COMMERCE & INDUSTRY
DEPARTMENT FOR PROMOTION OF INDUSTRY AND INTERNAL TRADE

LOK SABHA

UNSTARRED QUESTION NO. 2071.
TO BE ANSWERED ON WEDNESDAY, THE 02N° AUGUST, 2023.

SISFS

2071. SHRI CHANDRA SEKHAR SAHU:

(@)

(b)

()
(d)

SHRI RAHUL RAMESH SHEWALE:
DR. PRITAM GOPINATHRAO MUNDE:

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:
qIforsg T4 ST HAT

the number of micro, small and medium enterprises started/set up under the

Startup India Seed Fund Scheme (SISFS) so far, State-wise, particularly in

Odisha;

the details of funds utilised for the help of eligible startups during 2022-23,
State-wise particularly in Odisha;

whether there is any performance monitoring system of the said scheme; and
if so, the details in this regard?
ANSWER
IO T4 ST Hrad o ¥g 13 (o e ueT)
THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE & INDUSTRY
(SHRI SOM PARKASH)

(@) to (d): The Government under Startup India initiative implements the Startup India

Seed Fund Scheme (SISFS) which was approved for a period of 4 years
starting from 2021-22 with a corpus of Rs. 945 crore. The Scheme provides
financial assistance to startups for proof of concept, prototype
development, product trials, market entry and commercialization. The
Schemeis being implemented from 1st April 2021.

The Experts Advisory Committee (EAC), under SISFS, is responsible for
the overall execution and monitoring of SISFS. The EAC evaluates and
selects incubators for allocation of funds under the Scheme. Each selected
incubator has an Incubator Seed Management Committee (ISMC),
consisting of experts who evaluate and select startups based on certain
parameters outlined in Scheme guidelines. (as available online at
https://dpiit.gov.in/startup- india/startup-india-initiative).

As on 30th April 2023, Rs. 611.36 crore has been approved for 160
incubators by the EAC under SISFS. The approved incubators have
selected 1,039startups for financial support of Rs. 176.63 crore.

The State/UT-wise details of startups selected by the approved incubators
under SISFS as on 30" April 2023 is placed as Annexure-I.

The State/UT-wise details of amount approved to the incubators by the
EAC for the Financial Year (FY) 2022-23 is placed as Annexure-Il.

The State/UT-wise details of amount approved to the startups selected by
the approved incubators under SISFS for the FY 2022-23 is placed as
Annexure- lIl.
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ANNEXURE-I|

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) to (d) OF THE LOK SABHA
UNSTARRED QUESTION NO. 2071 FOR ANSWER ON 02.08.2023.

The State/UT-wise details of startups selected by incubators under SISFS as on
30t April 2023:

Sr. Name of State/UT No. of startups selected by the approved
No. incubators
1 | Andhra Pradesh 13
2 | Arunachal Pradesh 1
3 | Assam 14
4 | Bihar 17
5 | Chandigarh 7
6 | Chhattisgarh 5
7 | Delhi 64
8 | Goa 15
9 | Guijarat 81
10 | Haryana 50
11 | Himachal Pradesh 3
12 | Jammu and Kashmir 2
13 | Jharkhand 5
14 | Karnataka 174
15 | Kerala 32
16 | Madhya Pradesh 53
17 | Maharashtra 193
18 | Manipur 2
19 | Meghalaya 1
20 | Nagaland 1
21 | Odisha 24
22 | Puducherry 5
23 | Punjab 5
24 | Rajasthan 27
25 | Sikkim 2
26 | Tamil Nadu 85
27 | Telangana 69
28 | Uttar Pradesh 68
29 | Uttarakhand 6
30 | West Bengal 15
Grand Total 1,039
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ANNEXURE-II

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) to (d) OF THE LOK SABHA
UNSTARRED QUESTION NO. 2071 FOR ANSWER ON 02.08.2023.

The State/UT-wise details of the amount approved to incubators under SISES for the
Financial Year (FY) 2022-23:

S. State/UT Number of Incubators Total Amount Approved to
No. Approved the Incubators (Rs. Crore)
1 Andhra Pradesh 2 7.35
2 Assam 1 2.1
3 Bihar 3 12.6
4 Chhattisgarh 2 3.15
5 Delhi 4 19.95
6 Gujarat 13 45.15
7 Haryana 4 12.6
8 Himachal Pradesh 1 3.15
9 Karnataka 4 21
10 Madhya Pradesh 2 5.25
11 Maharashtra 15 56.175
12 Mizoram 1 1.05
13 Nagaland 1 2.1
14 Odisha 3 8.4
15 Puducherry 1 5.25
16 Punjab 3 11.55
17 Rajasthan 3 7.35
18 Tamil Nadu 8 28.35
19 Telangana 2 10.5
20 Uttar Pradesh 2 5.25

Grand Total 75 268.275
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ANNEXURE-III

ANNEXURE REFERRED TO IN REPLY TO PARTS (a) to (d) OF THE LOK SABHA
UNSTARRED QUESTION NO. 2071 FOR ANSWER ON 02.08.2023.

The State/UT-wise details of amount approved to the startups selected by the

approved incubators under the SISFS for the FY 2022-23:

S. State/UT Number of Startups Total Amount Approved to
No. Approved the Startups (Rs. Crore)
1 Maharashtra 132 17.56
2 Karnataka 94 16.52
3 Gujarat 59 8.61
4 Tamil Nadu 50 9.36
5 Telangana 49 7.00
6 Madhya Pradesh 44 5.83
7 Uttar Pradesh 39 5.97
8 Delhi 37 7.27
9 Haryana 37 4.90
10 Rajasthan 20 2.82
11 Kerala 19 3.36
12 Odisha 15 2.52
13 Bihar 12 2.24
14 Assam 9 0.74
15 Andhra Pradesh 9 0.66
16 West Bengal 8 0.56
17 Punjab 7 0.57
18 Chandigarh 6 0.65
19 Goa 6 0.66
20 Uttarakhand 5 1.00
21 Chhattisgarh 3 0.12
22 Jharkhand 3 0.30
o3 |Jammu - and 2 0.10
Kashmir
24 Puducherry 2 -
25 Manipur 2 0.15
26 Sikkim 1 0.05
Arunachal
27 Pradesh 1 0.20
Himachal
28 Pradesh 1 0.15
29 Nagaland 1 0.25
30 Meghalaya 1 0.20
Grand Total 674 100.30
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